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Title:Observation regarding casting of vote by a member after becoming Chief Minister.

MR. SPEAKER: Hon. Members, Shri Raghuvansh Prasad Singh has raised a point of order. Under Rule 376, sub-rule 6(c) of Rules of
Procedure and Conduct of Business in Lok Sabha, a Member shall not raise a point of order when a question on any motion is being
put to the House. So, there is no point of order in this case.

With regard to the notice received from the hon. Parliamentary Affairs Minister on Shri Giridhar Gamang's attendance in the House,
hon. Members, as per provision of Article 101(4) of the Constitution if a Member of Lok Sabha is, without permission of the House,
absent from all meetings of the Lok Sabha for a period of sixty days, the House may declare his seat vacant.

There are instances where Members, on their appointment as Ministers in the States, have signed the Attendance Register of Lok
Sabha to avoid loss of seats for non-attendance in the House.

However, in a few instances, it had been observed from the Chair that while such Ministers continued to be Members, it would not be
desirable for them to participate in the deliberations of the House. Accordingly, such Members withdrew from the House forthwith.

Shri Giridhar Gamang who is the Chief Minister of Orissa continues to be a Member of Lok Sabha. He has come to cast his vote on
the Confidence Motion. In view of the aforesaid, I leave it to the good sense of the Member as regards the question of casting his vote
on the Confidence Motion.

MR. SPEAKER: Now, the Motion will be put to the vote of the House.

The question is:

"That this House expresses its confidence in the Council of Ministers."

Those in favour will please say `Aye'.

SEVERAL HON. MEMBERS: `Aye'

MR. SPEAKER: Those against will please say `No'.

SEVERAL HON. MEMBERS: `No'.

MR. SPEAKER: I think the `Ayes' have it.

SEVERAL HON. MEMBERS: The `Noes' have it.

MR. SPEAKER: Now division. Let the Lobbies be cleared --

MR. SPEAKER: Hon. Members, the lobbies are cleared.

... (Interruptions)

MR. SPEAKER: Dr. Subramanian Swamy, please sit down.

Hon. Members, this is an important announcement. Kindly go through it very seriously.

Now, I would like to explain about the method of operation of the Automatic Vote Recording Machine. Please listen to me carefully.

... (Interruptions)

MR. SPEAKER: Again I am appealing all the hon. Members. Please listen to me carefully.

I am also asking you, Shri Laluji. Kindly put your head phone on.

If you want to listen in Hindi, please switch on No.2 and if you want to listen in English, please switch on No.3.

Before a Division starts, every Member should occupy his or her own seat and operate the system from that seat only.

You may see the red bulbs above display boards on either side of my chair which are already glowing. This means, the voting system
has been activated.

For voting, only after you hear the sound of first gong, press immediately the following two buttons simultaneously:

The two buttons are: -

The first one being the "RED" button in front of the Member on the Head Phone Plate; and also

The second button which is fixed on the top of Desk of seats, being your choice of voting.

If you want Ayes, press Green colour.

If you want Noes, press Red colour.



If you want Abstain, press Yellow colour.

Important: It is essential to keep both the Buttons pressed together till the second gong sound is heard and the red bulbs are "off" as
otherwise your vote will not be registered. Last time there was a mistake by some of the Members.

Do not press the Amber button (P) during Division.

In case vote is not registered, you can call for voting through slips. I hope the operational method is now clear to all of you. If you are
not clear or if you want, I am prepared to repeat the process once again.

SEVERAL HON. MEMBERS: Not necessary.

MR. SPEAKER: The Lobbies are already cleared.

The question is:

"That this House expresses its confidence in the Council of Ministers."

The Lok Sabha divided:

... (Interruptions)

MR. SPEAKER: Hon. Members, please take your seats.

... (Interruptions)

MR. SPEAKER: Hon. Members, I am appealing to all of you to go back to your seats.

... (Interruptions)

MR. SPEAKER: The result of the division is:

Ayes: 269

Noes: 270

The motion was negatived.

MR. SPEAKER: The House stands adjourned till 11 a.m. on Monday, the 19th April, 1999.

1408 hours

The Lok Sabha then adjourned till Eleven of the Clock on

Monday, April 19, 1999/Chaitra 29, 1921 (Saka).
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